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| TEM NO. 42 REG STRAR COURT. 2 SECTI ON Xl
SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REQ STRAR MR. M V RAMESH
Civil Appeal No(s). 11993/2016

ALLAHABAD U. P GRAM N BANK AND ANR. Appel I ant ('s)
VERSUS

SANT SARAN SI NGH Respondent ( s)

W TH

C. A No. 11997/2016
C. A No. 12000/2016
(Wth interimrelief and office report)
Date : 28/ 02/ 2017 These appeals were called on for hearing today.
For Appellant(s) M. Rajesh Kunmar, Adv.
M. Gaurav Kumar Singh, Adv.
M. Anant Gautam Adv.
Ms Mtter & Mtter Co., Adv.

For Respondent (s)
M. Rajesh Srivastava, Adv.

UPON hearing the counsel the Court nmde the follow ng

ORDER
In all the matters nunbered above, Ld. Counsel for the parties
shal | file t he st at ement of case Wit hin t he statutory peri od.
After expiry of statutory peri od, list t he matter bef ore t he
Honé&#39; bl e Court.
(M V RAMESH)
Regi strar

MG



